
From

To,

Sub:

Ref:-

Madam,

Copy to:

T E U A HI UR AT U H TI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

.v /o t?1

Smti Jayashree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti Sangeeta Gogoi Bora,
District & Sessions Judge,
Dibrugarh.

rL
Dated Guwahati the Z5 Oclober,2024

Station leave permission,

Your letter no. DJD 1466712024 dated 23.70.2024

With reference to the above, I am directed to inform you that you have beengranted stat'on reave permission, arong with the officiar vehicre, at own .io, r.o,the evening of 25.10.2024 till morning of 2g,ro.2o24. The next senior most Judiciar

:[:;:":rr,'.0,. 
at the station woutd remain in charge of your Court and Office durins your

-1 2 /o 0

yours faithfully,

s4l -
JT. REGISTRAR ruIGII-ANCE)

t 2f - lo-'teL4

The Project Manager, Gauhati High Court


